
NATIONAL COM LAW TRIBU NAL 1
MU BENCH. MBAI

T.C.P No. 9 l(MAHIl201.7

CORAM: Present: SHRI B.S.V. H KUMAR
MEMBER (J)

SHRI V. N ENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMT]AI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 15.01.2018

NAME OF THE PARTIES: Ganpat Chemicals Minera-ls
v/s.

Vyankatesh Board Mills Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

ORDER
CP No.989/ I&BP/NCLT/MB/MAH/2O17

V. NALLASENAPATHY
Member (Technical)

At req uest of the pafties, list this matter on 30'1'2018'

_sdl-
B.S.V. PRAKASH KUI\IAR

Member (J udicia l)


